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CEN'l'RAL ADMtNISTRA'nVE 'ftXBURAL 
ALLAHABAD BElCH 

ALLAHABAD 

CIVIL MISC . CONTEMPT PETITrON 106 of 2002 

I: N 

ORIGrNAL APPLICATION ~. 1266 of 2001 

Allahabad this the 18th day of September. 2002 
Hon'ble Mr . s. Dayal . Member (A) 

Hon ' ble Mrs . Meara Chhibber Member (J) 

Gtan Shy am Das . 
S/o Shri J . s . Agarwal . 
Rio P- 58/3 . New Chaitham Lines. 
Old Cantoonment . 
Allahabad. 

Ja.wahar La l Shukla • 
slo. Shri Basudeo Shultla. 
R/o Quarter No . P/4 . Happy Home. 
Air Force Ba.mrauli . 
Allahabad . 

• ••• Applicants. 

3y Advocate Shri saurabh sriva~tava 

VERSUS 

1 . Shr! Y~endra Narain. s ecretary. 
!Unistry of Defence . 
Nelia· Delhi . 

2 . !Jt . Gen Hari tJniyal • 
Engineer- in Chief . 
Ar.ny Headquarters. 
New Delhi . 

3y Advocate Shr! ••.••..•• 

ORD BR - - - - -
By Hon'ble Mr. s. Dayal. Member (A) 

• ••• Responde nts 

'Ihis C.:>ntempt Petition has been f ilea for 

p~oceed.ing against the respondents for wilful 

sobedience of the order dated 06 . 11 . 200 2 passed in 

D. t-:o . 4560/Ql . ~· the s aic order the respondents were 

d~rcctcd to decide representation of the applic3nt 

ln cCC':>rda. C Wi.ta. law and in the light of judgment 
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